29.01.2013 J-1 PRONOUNCEMENT OF JUDMENTS (APPLT. JURISDICTION

COURT NO.3

(DIVISION BENCH-3)

HON'BLE MR. JUSTICE BADAR DURREZ AHMED
HON'BLE MR. JUSTICE R.V.EASWAR

AT 2.15 P.M
1. ITA 1286/2008 KHANNA AND ANNADHANAM

VS. COMMISSIONER OF INCOME TAX

AJAY VOHRA
KAVITA JHA
SOMNATH SHUKLA
SANJEEV SABHARWAL
PUNEET GUPTA
COURT NO. 5

HON'BLE MR. JUSTICE S. RAVINDRA BHAT

HON'BLE MR. JUSTICE R.V.EASWAR

AT 2.15 P.M

1. W.P(C) 1259/1991 INTERNATIONAL AMUSEMENTS LTD. MANISH SHARMA

2. W.P.(C) 1394/1991

VS. ENTERTAINMENT TAX OFFICER,
DELHI & ORS.

INTERNATIONAL AMUSEMENTS LTD.
VS. ASSISTANT COLLECTOR & ANR.

ROHAN SHARMA
AVNISH AHLAWAT

MANISH SHARMA
ROHAN SHARMA

AVNISH AHLAWAT
COURT NO. 24
HON'BLE MR. JUSTICE P.K. BHASIN

AT 2.15 PM
1. CRL.REV.P.120/2009 MANJU DUTTA

VS. STATE & ORS.

ABHAY KUMAR, U.P. SINGH
M.N. DUDEJA, JINENDRA
JAIN, D.N. GAUR
FOR PRONOUNCEMENT OF ORDER AT 2:15 P.M.
1. CRL.REV.P 3/2010 HARI OM MAHESHWARI PETITIONER IN PERSON
VS. MAHENDRA KUMAR SHARDA VIJAY AGGARWAL
& ANR. GURPREET SINGH
M.N. DUDEJA

COURT NO. 29
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MS. JUSTICE MUKTA GUPTA

AT 10.30 A.M
1. CRL.A 14/2013 CUSTOM
VS. JORAWAR SINGH MUNDY

P.C. AGGARWAL
SANJAY KUMAR
KRISHAN KUMAR

ARATI MAHAJAN SHEDHA
K.B. HINA

2. W.P.(C) 12956/2005 D.T.C
VS. RAM KARAN

COURT NO.31
EXTENSION BLOCK (FIRST FLOOR)
HON'BLE MR. JUSTICE S.P. GARG

AT 2.15 P.M
1. CRL.A 694/2010 NOOR SALAM
VS. THE STATE

(GOVT. NCT OF DELHI)

R.M. TUFAIL

FAROOQ CHAUDHARY, VISHAL
RAJ, M.N. DUDEJA

2. CRL.A 1232/2010 NOOR ALAM

VS. THE STATE

(GOVT. OF NCT) DELHI

AJAY VERMA

GAURAV BHATTACHARYA
SHIV KUMAR DWEDI
M.N. DUDEJA
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